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Disturbances in Leh

382. SHRI RAJESH KUMAR SINGH: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether it is a fact that there 
have been large scale disturbances in 
Leh recently necessitating deployment 
of B.S.F.;

(b) whether Government have 
obtained any report with regard to the 
reasons leading to the disturbances in 
Leh;

(c) if so, the details thereof; and

(d) the reaction of Government 
thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
YOGENDRA MAKWANA): (a) The
Action Committee, Leh, organised
demonstrations on the 30th November

and the 28th December, 1980. No B.S.F. 
troops were deployed on those occa-
sions.

(b) and (c). According to infor-
mation furnished by the Jammu and 
Kashmir Government, the demons-
trations were a sequel to the follow-
ing jmain demands of the Action 

Action Committee: —

(i) regional autonomy for Ladakh;

(ii) establishment of Divisional 
Headquarters at Leh for both Leh 
and Kargil Districts;

(iii) Allotment of funds to Leh 
District on the basis of area and not 
of population;

(iv) supply of adequate electricity;
and

(v) provision of adequate drinking 
water.

(d) It is primarily for the State Gove-
rnment to consider these demands. The 
State Government have initiated a 
dialogue with the representatives of 
the people of Ladakh region and the 
Central Government welcome it.

Non-Implementation of 20-i>oint Pro- 
î ramme in States

383. SHRI JAI NARAYAN ROAT; 
Will the Minister of PLANNING be 
pleased to state;

(a) the States which have not so far 
implemented the 20 Point Programme; 
and

(b) the steps taken by the Govern- 
mented in all the States.

THE MINISTER OF PLANNING 
AND LABOUR (SHRI NARAYAN 
DATT TIWARI): (a) The 20 point Pro-
gramme is by and large being imple-
mented in all the states.

(b) Adequate provision for the vari-
ous items of the 20 point programme is 
made at the time of the formulation 
of the Five-Year and Annual Plans.




